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M/s Sunrise Immigration Consultants Pvt 
Ltd 
 

 ……Appellant 

 

                             VERSUS 
 

  

   
Commissioner of C G & S T, Chandigarh 
 

 ……Respondent 

 

APPEARANCE: 
 
Present for the Appellant: Sh. Varun Gaba, Advocate 

Present for the Respondent: Sh. Rajeev Gupta, AR & Amandeep Kumar, AR 

 

DATE OF HEARING:03.02.2023 
 

ORDER-SHEET 

 
         Order reserved. 
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